
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10681 0 75 75 0 0 36 36 10720

CIVIL SECOND   APPEAL 3280 0 12 12 0 0 9 9 3283

EX. FIRST APPEAL 55 0 2 2 0 0 0 0 57

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30995 40 103 143 0 3 244 247 30891

CIVIL REVISION 455 0 14 14 0 0 12 12 457

CIVIL REVIEW 656 8 6 14 0 2 5 7 663

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 426 2 0 2 0 45 0 45 383

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 798 0 1 1 0 0 0 0 799

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 8 0 0 0 0 0 0 0 8

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 22 0 0 0 0 0 0 0 22
CIVIL TRANSFER APPLICATION 334 0 44 44 0 0 19 19 359

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 1 1 5
SPECIAL APPEAL ( CIVIL) 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( WRIT) 2188 91 0 91 0 50 0 50 2229

CIVIL CONTEMPT 4850 4 94 98 0 9 48 57 4891

CIVIL WRIT 68874 71 1757 1828 0 97 1155 1252 69450

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 187 0 0 0 0 0 0 0 187

CROSS OBJECTION 1060 0 1 1 0 0 2 2 1059

CIVIL REFERENCE 0 0 0 0 0 0 0 0 0

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 124950 216 2109 2325 0 206 1531 1737 125538

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 24744 32 185 217 0 19 56 75 24886

CRIMINAL REVISION 9282 0 128 128 0 0 74 74 9336

10810 1 897 898 0 0 443 443 11265

2628 0 1346 1346 0 0 1186 1186 2788

CR. CONT. PETITION 8 1 0 1 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 111 39 0 39 0 43 0 43 107

CR. L TO A 588 0 23 23 0 0 4 4 607

CRLW 571 26 184 210 0 18 174 192 589

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 48752 99 2763 2862 0 80 1937 2017 49597

TOTAL A + B 173702 315 4872 5187 0 286 3468 3754 175135

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

OCTOBER-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

OCTOBER—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

859 42 127 169 0 25 120 145 883

2679 0 112 112 0 0 71 71 2720

12959 0 500 500 0 0 388 388 13071

91 0 53 53 0 0 46 46 98

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

385 0 48 48 0 0 48 48 385

           TOTAL -C 16973 42 840 882 0 25 673 698 17157

CRIMINAL TRANSFER PET. 69 0 6 6 0 0 2 2 73

0 0 0 0 0 0 0 0 0

           TOTAL -D 69 0 6 6 0 0 2 2 73

TOTAL  C+D 17042 42 846 888 0 25 675 700 17230

TOTAL A+B+C+D 190744 357 5718 6075 0 311 4143 4454 192365

17 20 0 20 0 26 0 26 11

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2192 0 75 75 0 0 46 46 2221

808 0 12 12 0 0 13 13 807

5043 4 79 83 0 4 85 89 5037

314 0 14 14 0 0 10 10 318

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

327 0 44 44 0 0 19 19 352

17 0 1 1 0 0 1 1 17

1752 88 0 88 0 41 0 41 1799

42452 59 1666 1725 0 72 1142 1214 42963

TOTAL -E 52933 171 1891 2062 0 143 1316 1459 53536

1742 3 70 73 0 3 77 80 1735

CIVIL MISC. CASE 2372 61 79 140 0 47 66 113 2399

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 51 0 0 0 0 0 0 0 51

TOTAL -F 4165 64 149 213 0 50 143 193 4185

TOTAL  E+F 57098 235 2040 2275 0 193 1459 1652 57721

TOTAL- MISC.  (C+D+E+F) 74140 277 2886 3163 0 218 2134 2352 74951

TOTAL  A+B+C+D+E+F 247842 592 7758 8350 0 504 5602 6106 250086

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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